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districts of Assam, wiiich are most affected, as my hon. friend has mentioned, 
Warlparadbubri, in which you have organization, Hke the Islamic Liberation 
Army, South Assam, Kachar, Haplong, Karbianglong. A sftuation has come 
where, now, the political border of India and Bangladesh and the 

demographic border of India and Bangladesh are different. The political 
border is where it is, the geographic border. The demographic border extends 
up to 10 to 20 Kms. inside India, depending on the State you are in. Sir, I will 

blame the Central Government for this, because the situation on our eastern 
border in not being treated with the same degree of concern as in the case of 
the western border. It has been our experience that the western border; 
Jammu and Kashmir, etc. have their own problems. They are very major 

problems. I do not deny that. But the remedy to that has generally been to lift 
the Border Security Force from the East and bring it to the West. Sir, the 
result of this is that the entire Eastern Border — West Bengal, Assam, Tripura, 

Manipur - is very thinly manned. It has become a totally porous border, 
intelligence is lacking there, and wire fencing has come up in patches. So, in 
addition to the various measures which have been proposed by Dr. Sarma, the 
answer to this is to find a special method of identifying these illegal 

immigrants who have come from across the border, who have settled down, 
courtesy the various political parties which were in power and which had 
given these illegal certificates. The Centre must now reinforce the border 

control measures along the entire Indo-Bangladesh border, specifically 
around the areas, namely, Assam, Tripura and West Bengal, about which Dr. 
Sarma has also mentioned. The Centre must strengthen its intelligence 
coverage of these areas. Sir, the Centre must now devote its attention equally 

to the eastern border, as it is giving to the western border. Thank you, Mr. 
Vice-Chairman. 

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : May I 

request Dr. Sarma, Mr. Chowdhury and the other concerned hon. Members to 

get together and make their factual observations about the States which they 

have mentioned? Based on this, you make your suggestions as to how to curb 

this, because the Supreme Court has also expressed its displeasure over it. 

Will you kindly do that by sitting together and making a very detailed note for 

the benefit of the Government? 

Attack on cattle protectionists resulting in murder of citizens in Gujarat 
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR):     Mr. 

Mehta, please conclude. You have already taken five minutes. 
SHRI LALITBHAI MEHTA:  Within half a minute, Sir. ^3TOTTTCrr«T  
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This Committee is of opinion that slaughter of cattle is not 

desirable in India under any circumstances whatsoever, and 

that its prohibition shall be enforced by law. The prosperity 

of India, to a large extent, depends on her cattle and the 

soul of the country can feel satisfied only if cattle slaughter 

is banned completely." 
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Shri 

Vayalar Ravi. 

SHRI ANANTRAY DEVSHANKER DAVE (Gujarat): Sir, my 

name is there. 

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Yes, but 

you are from the same party. 

SHRI ANANTRAY DEVSHANKER DAVE: Sir, I will associate 

with only two or three sentences and will finish. 
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SHRI VAYALAR RAVI (Kerala): Sir, I have no intention of 

hurting the sentiments of the people who worship the cow. I believe cow 

slaughter is something which is against a faith. I know the Gujral 

Government had passed a law prohibiting the cow slaughter. I know it is 

banned here. The Prime Minister had'written an article on it and I entirely 

agree with him on that. It is not difficult to make a law banning the cow 

slaughter, but it is a question of protecting the continued life of the cattle. My 

friend has said there is no water, there is no fodder and they are suffering on 

account of starvation. You make them orphan and throw them on the street 

for others to butcher them. There is already a law banning their slaughter. Let 

the Government implement that law. When certain people are determined to 

take the law into their own hands clashes occur. What I am requesting the hon. 

Members from that side is, if a Bill is passed to this effect unanimously, I 

have no quarrel with that, we have no quarrel with that. The only point is that 

if any inciden happens certain people make it a point to go to the butcher's 

shop. Some kind of such things are happening there because cow slaughter or 

cattle slaughter has been banned. But there are people who are eating meat. 

The goats are being slaughtered. They have been selling the meat. Certain 

people made it a point of extortion. This kind of extortion 
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comes because the police are not acting to prevent the cow slaughter. What I 

am suggesting is the Government may implement the law. The Government 

agencies may implement the law rather than certain people themselves taking 

the law into their hands and creating this kind of clashes and murders. The 

police have arrested some people and some cases are going on. My only 

submission is that the Government should enact a law. The Government 

should implement the law, rather than certain people themselves taking the 

law into their hands, and creating a lot of disturbance in the State, in the name 

of protecting the cattle. I hope the Government would -take note of these 

sentiments and do something. 

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Are you 
associating? 

SHRI VAYALAR RAVI: Yes. 

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): There is 
one request. 

SHRI LEKHRAJ BACHANI (Gujarat): Mr. Vice-Chairman, Sir, I 

belong to Banas Kantha district. I want to say a few words. 

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): I have to 
close the discussion. Normally, on each Special Mention, only one Member 
from a party is allowed. But two Members from your party have already 
spoken. We have already exceeded the time. There is only one last Special 

Mention left out. Can we take it up? 

SOME HON. MEMBERS: Yes 

SHRI LEKHRAJ BACHANI: Mr. Vice-Chairman, Sir, I associate 

myself with the Special Mention made by Shri Anantray Devshanker Dave. I 

belong to Banas Kantha district. 

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR):    Your' 

association has been noted. 

Mr. Pradhan, your name is the last one in the Special Mentions, list. You 

have also given the name of Mr. Sanjay Nirupam. But I will not permit him. 

...(Interruptions)... Please sit down. Please sit down. 

Atrocities on women committed by Police in the country 
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